IN THE NATIONAL GREEN TRIBUNAL AT NEW DELHI

OA/395/2022
IN THE MATTER OF:
Dr. Gaurav Aggarwal ...Applicant
Versus
Central Pollution Control Board &Ors. ...Respondents

N.D.O.H.: 29.07.2022

INDEX

Sr. | Particulars Pages

| No.

L. | Short Affidavit on behalf of Municipal| 1-12
Corporation Chandigarh/Respondent No. 4.

N ANNEXURE Ro1 R RV

| A copy of the relevant provision/Section
394(6) of Punjab Municipal Corporation
(Extension to UT Chandigarh) Act, 1994 -

‘ 3. ANNEXURE R-2 | 15
A true copy of the last order dated:
17.05.2022

4. | ANNEXURE R-3 | 16
Copy of the month-wise progress of the
work carried out by the agency i.e. M/s
SMS Limited since inception

5. | ANNEXURE R-4 | | 17-18
A copy of the Notice inviting Bids dated
28.06.2022

6. ANNEXURE R-5 19-23
A copy of allotment letter dated
15.07.2022 |




10.

11,

13.

S0 G202

ANNEXURE R-6

A true copy of the approval dated
01.07.2022

ANNEXURE R-7

A true copy of approval dated 01.07.2022
ANNEXURE R-8

A copy of allotment letter dated
22.07.2022

Copy of C&D waste processing details for
the month of May and June 2022
ANNEXURE R-10

Copy of C&D waste collection site at 22
locations

ANNEXURE R-11

Copy of the notice inviting bid dated

THROUGH COUNSEL

- 24-27

28-29

 30-33

34-35

6

37-49

am Bhalla)

Advocate for the Respondent No. 4
206 C K Daphtary Chamber
Supreme Court of India

Tilak Lane, New Delhi-110001
Emall -shubhambhalla@hotmail.com

Mb. No. 09654427273

PLACE: Chawd‘;aqvh
DATE: 2F.0F 20249




S

* gyen®

s

N

IN THE NATIONAL GREEN TRIBUNAL AT NEW DELHI

OA/395/2022
IN THE MATTER OF:
Dr. Gaurav Aggarwal ..Applicant
Versus
Central Pollution Control Board &Ors, ...Respondents

SHORT REPLY BY WAY OF AFFIDAVIT ON BEHALF OF

MUNICIPAL CORPORATION CHANDIGARH/RESPONDENT

NO.4

I, Anindita Mitra, IAS, Commissioner, Municipal Corporation
Chandigarh, do hereby solemnly affirm and state on oath as

under:-

1. That I, Anindita Mitra, IAS, Commissioner, Municipal
Corporation, Chandigarh, is competent and statutorily
authorised to defend any suit or legal proceedings brought
against the Corporation under section 394(e) of Punjab
Municipal Corporation Act (Extension to UT, Chandigarh)
Act, 1994 and in tris regard, Lam filing this affidavit in
terms of order of this Hon'ble Tribunal dateq 27t May,
2022 on behalf of the Respondent no. 4 Municipal
Corporation Chandigarh and am conversant with the facts
of the case. As such | am competent to swear this
affidavit. A copy of the relevant provision is annexed

herewith as ANNEXURE -1,
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That before submitting a status report the answering
respondent would like to apprise this Hon’ble Court that
the Hon’ble Punjab and Haryana High Court is seized of
the same issue in CWP no. 13932 of 2016 titled as Dipti
Singh vs UT Chandigarh and the next date of hearing is
01.08.2022. A true copy of the last order dated
17.05.2022 is annexed herewith as ANNEXURE R-2.

That the following short reply is by way of a status report
Is submitted in terms of the order dated 27" May 2022 by
the Municipal Corporation, Chandigarh as uhder -

That Action taken for the spot removal of Legacy Waste
l.e. the garbage lying dumped at the dumping site and day
to day action being taken at the dumping site:

a. There are two dumping sites at DaduMajra, one site
of 20 acres, wherein 5 Lakh Metric Tonnes
[hereinafter referred to as ‘LMT’] of Legacy Waste
was dumped, out of which 4.2 LMT has been
processed so far and 8 acres out of the 20 acres land
has been reclaimed. Copy of the month-wisc
progress of the work carried out by the agency i.e.
M/s SMS Limited since inception is annexed herewith
as ANNEXURE R-3.

It is submitted that the remaining legacy waste shall
be processed and entire 20 acres of land would be

reclaimed by March 2023.
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The second dumping site at DaduMajra measuring 8
Acres, has /.67 LMT of Legacy waste dumped
therein.

The Project for Bio-remediation of the same has been
sanctioned for Rs.68.00 Crores and the tender for the
same was floated. The last date for submission of
bids by the bidders was 07.07.2022 and bids were
received and under evaluation of the committee
technically formed for this purpose. Copy of the
notice inviting bids dated 28.06.2022 is annexed
hcrewith as ANNEXURE R-4,

That the durauon of the project as per the bid
document is a period of 43 month from the date of
allotment of tender.

The MCC is @iso ensuring that the waste being
dumped at the Dumping ground is regularly covered
and sprayed with Effective Microorganism Solution
[hereinafter referred to as ‘EM Solution’] in order to
minimize foul odour,

The MCC has also built a 1200 meter long and 4.5
meter high wall around the dumping ground in order
to prevent tne leachate from flowing out. It is
submitted that apart from construction of the
boundary wail, ithe feachate being generated from
the waste is being collected in a water tunnel, from

where it is collected in suction tankers and taken to



4

the Sewerage Treatment Plant [hereinafter referred
to as 'STP’] in Industrial Area Phase IT, Chandigarh,
for treatment.

h. Horticulture Waste is also being dumped in the
backside of the site which is converted into
manure/compost by covering it with cow dung along
with water & soil through aerobic composting.

I The MCC has undertaken tree plantation in the areas

surrounding the dumping site to control air pollution.

5. Action being taken in order to process Fresh Waste i.e.
the waste being generated daily so as to ensure the same
's not dumped at the dumping site/ ground:

a. DRY WASTE AND WET WASTE:

I. The Chandigarh city produces approximately
200 Tonnes per day [hereinafter referred to as
‘"TPD’] of dry waste and 350 TPD of wet waste
on a daily basis.

ii. As a short term measure, in order to ensure
proper disposal of the dry and wet waste
collected by the MCC and to ensure it does not
get dumped into the dumping grounds, the
MCC is upgrading the existing Mix Waste
Treatment Plant after which approximately 200
TPD of dry waste and 200 TPD of wet waste will

be processed. The tender for major overhaul of
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garbage processing plant was invited on
09.06.2022. The said tender has been allotted
on 15.07.2022. A copy of the allotment of
tender is annexed herewith as ANNEXURE R-
5.

lii. After the allotment of tender for the
upgradation, the Mix Waste Treatment Plant
shall be operational within a period of 3 months
from the date of allotment.

Iv. At present, approximately 120 TPD of Wet
Waste is being processed at Wet waste
Processing Unit to produce compost and inert
material.

b. SANITARY WASTE

I.In order to ensure that the sanitary waste does
not get dumped at the dumping site, the MCC
is in the process of entering into a service
agreement with M/s Alliance Envirocare, which
is the only company authorizedby Chandigarh
Pollution Control Committee within the limits

of Chandigarh for treatment and disposal of

- sanitary waste/bio-medical waste under the
M\’\} Bio-Medical Waste Management 2016 framed
/f(gxe- under the Environment (Protection) Act, 1986
6(\0 "‘:*I/
.QO

to process sanitary waste. The sanitary waste

generated in the city is approx.940 kgs. per
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day. Copy of the approval dated 01.07.2022 is

annexed herewith as ANNEXURE R-6.

c. DOMESTIC HAZARDOUS WASTE

i

In order to ensure the safe, effective disposal
of the domestic hazardous waste and to further
ensure that the same does not get dumped into
the dumping ground, the MCC is in the process
of  entering into  a Memorandum of
Understanding with Re Sustainability Ltd
(formerly  known as M/s  RamkyEnviro
Engineers Ltd) and M/s Nimbua Greenfield
(Punjab) Ltd i.e. the sole treatment and
disposal facility for hazardous waste in the
tricity region for effective lifting, treatment and
disposal of hazardous waste in compliance of
Management of Solid Waste Rules, 2016 in
Chandigarh City. Copy of approval dated
01.07.2022 is  appended herewith  as

ANNEXURE R-7.

d. HORTICULTURE WASTE

MCC is establishing a Horticulture Waste
Processing Plant having capacity 30-40 TPD
(tones per day) at 3 BRD, Chandigarh. The
Tenders of Civil w;)rks and procurement of the
plant machinery for the horticulture processing

plant have been invited and allotment of the
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work is under process and the work has been
allotted on 22.07.2022 to M/s Palak Agro
Industries. Copy of allotment letter is annexed

herewith as ANNEXURE R-8.

. Further as Chandigarh has vast area under

green cover, huge amount of horticulture waste
Is generated due to pruning. The Horticulture
Waste Processing Plant will process the
horticulture waste to produce briquettes and
pallets which can be used as an excellent
combustible material termed as '"Biocoal".
These wooden briquettes will be utilized as part
of fuel wood for cremation purposes.
Briquettes/pallets made from the Horticulture
Waste would also be sold to various industrial
units as a fuel, thereby generating revenue
for MCC.

Horticulture waste produced in parks and green
belts is also being processed in situ, for which
64 aerobic compost pits have already been
constructed and are in  operation for
composting effectively. The said onsite compost
pits have a capacity of 4.0 TPD. Work of
construction of more such aerobic compost pits
in 40 parks is in progress after which the

capacity shall increase to 5.8 TPD.
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¢. CONSTRUCTION AND DEMOLITION WASTE

I

MCC has installed Construction and Demolition
Waste Processing Plant having capacity of 150
TPD (tones per day) at Industrial Area Phase-
[, Chandigarh which was commissioned on 15th
May 2019 to process Construction and
Demolition waste [hereinafter referred to as

'C&D Waste’].

. During the last two months, MCC has

processed 3471.54 MT & 3177.30 MT of C&D
Waste for the month of May22 & June’22
respectively. Copy of C&D waste processing
details for the month of May and June 2022 is
annexed herewith as ANNEXURE R-9.

In order to ensure that the C & D waste is not
dumped atthedumping ground and in order
to facilitate the general public, 22 C&D waste
collection centres have been set up, all around
the city, where public can dump the C&D waste
being generated from the construction/re-
construction work of the buildings, which is
then transported to the Construction and
Demolition Waste Processing Plant by MCC.
Copy of C&D waste collection site at 22
locations is annexed herewith as ANNEXURE

R-10.
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lv. That MC Chandigarh has established Manual
Casting Unit as well as Automatic Block Making
Machine for maximum utilization of recycled
aggregates (being produced from C&D waste),
where various cement concrete products like
Kerb stones, paver blocks, bricks etc. are being
casted. Thus making optimum use of the C&D
waste and using the finished products casted

out of the same in public works across the city.

6. Steps for mitigation of the problem in question

a. Appointment of a Solid Waste Management

Expert:

b. A Solid Waste Management Expert with a2
qualification of Masters in Environmental Sciences
and with an experience of Municipal Solid Waste
Management projects is likely to be appointed by the
end of this month for which the bids have been
reccived by Municipal Corporation, Chandigarh. Copy
of the notice inviting bid dated 30.06.2022 s
annexed herewith as Annexure R-11.

- The main function of the Solid Waste Management
Expertwill beto provide technical support and
expertise  to facilitate any policy, planning,
implementation, monitoring and evaluation of various

solid waste management components. He/She will be
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responsible for the overall project management and

managingdeliverables/outputsundertheassignment.,

7. Setting up of an Integrated Solid Waste Management
Processing Plant:

I. In order to meet the long term needs for processing
the Wet and Dry waste collected by the MCC, the City
needs an Integrated Solid Waste Management
Processing Plant. The task of preparing an RFP for
the same was assigned to IIT Ropar on 15.09.2021.
In pursuance thereto, an Expression of interest was
floated on 30.03.2022 for discovery of technologies
available. The said process has been completed and
a Request for Proposal for setting up the Integrated
Sohid Waste Management Processing Plant is to be
floated. This project shall include the setting up and
Operations of separate plants for processing dry &
wet waste. The said project has been designed
keeping in mid the projected quantum of waste of 25
years.

8. Setting up of a Sanitary Landfill Site:

a. A Sanitary Landfill Site is currently under
construction and is likely to be compléted by the end
of this month. This Landfill site will be used to dump
the remaining inert. The said inert is a waste leftover

after the dry and wet waste is processed in the
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processing plant and since the said waste cannot be
processed further, therefore the same is sent to the
dumping ground. The said inert which is leftover is

approx. around 15% to 20% of the processed waste.

Setting up of Leachate Treatment Plant:

a. The MCC is in the process of constructing a Leachate
Treatment Plant of 23 kilo litre per day [hereinafter
referred to as '‘KLD’] capacity. The same is likely to
be completed by August 2022 and shall be used to
treat the leachate before‘the same is released into

the sewer lines.

That it is denied, as alleged by the petitioner that the
people living in the surrounding areas are suffering
problems. In fact the answering respondent is taking all
necessary precautions as envisaged under Rule 15 of the
MSW Rules, 2016 and discharging its obligations in the
interest of not only the citizens of the Chandigarh but also
the people living in an around the Dumping ground.

That in view of above submission, it is prayed here that
the submission made above may kindly be taken on record
and suitable order may be passed in the matter. The
answering respondent also prays for the indulgence of this
Hon'ble Court in granﬁng them the liberty of reserving

their right for filing an additional reply, if required.
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(ANINDITA MITR;&)

IAS, COMMISSIONER
MUNICIPAL CORPORATION,CHANDIGARH

VERIFICATION:

I, ADJY\C{}*QLM)"{'XG\ the deponent above named do hereby

verify and declare that the facts stated in the above paras are
true to my knowledge.,

Verified at on this  day of July, 2022.
vl
(ANINDITA MITRA)
IAS, COMMISSIONER

MUNICIPAL CORPORATION,CHANDIGARH
W Q‘i
\.
/& "‘:w’}b N
‘ :? 48 }i )
= ‘N Execufive Magistis .o
P U.T. Chandigarh

THROUGH COUNSEL

am Bhalla)

Advocate for the Respondent No. 4
206 C K Daphtary Chamber
Supreme Court of India

Tilak Lane, New Delhi-110001
Email:-shubhambhalla@hotmail.com
Mb. No. 09654427273

PLACE: Chawdigarh
4 DATE: 27.07.2022
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The Punjab Municipal Corporation Act, 1976
As Extended to the Union Territory, Chandigarh

(with effect from the 24th day of May, 1994)

By

The Punjab Municipal Corporation Law
(Extension to Chandigarh) Act, 1994

( Act No. 450f 1994)

Printaa by

The Controller, Printing and staionery Depti,, U1, Chandigarh,

Price :

B3I5-00
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394. Power to institute etc , legai proceedings and obtain legai advice. - The Commissioner
may -

(a) take, Giwithdraw from, prococdings against any person wno is charged with -

(i) any offence against tnis Act or any rule regulation of bye-law made thereunder ,or

(i) any offence which affects or is likely to affect any property or interest of the

Corporation or the due administration of this Act : or
(iii) committing any nuisance whatsoever -

(b) contest wr compromise vy sopeal against [total unit value] or assessment of any tax or rate

!

(c) take, or withdraw from or compromise, proceedings under sections 378, 379 and 380 for the

recovery of expenses or compensation claimed to be due to the Corporation ;

(d) withdraw or compromise any claim for a sum not exceeding one thousand rupees against

any person.

(e) defenct uny suit or other =yl proceeding brought against the Corporation or against the
Commizsioner or a Corporation officer or other Corporation empioyee in respect of anything

done or omitted to be done Ly any one of them in his official capacity ;

(f) with the approval of the Corporation, admit or compromise any claim, suit or other legal
proceeding brought against the Corporation or against the Commissioner or any Corporation
officer or other Corporation employee in respect of anything done or omitted to be done as

aforesaidi |

(9) withdraw or compromise any claim against any person In respect of a penalty payable
under contract entered inic with such person by the Commissioner on behalf of the

Corporation ;

(h) institute and prosecute any suit or other legal proceeding or with the approval of the
Corporation withdraw fron: o compromise any suit or any claim for any sum not exceeding

five hun.
the Conissioner

ved rupees which oas been instituted or made in the name of the Corporation or of

(i) obtain such legal advice and assistance as he from time to time thinks necessary or
expedient to obtain or as he may be required by the Corporation to obtain for any of the
purposes mentioned in the foregoing clauses or for securing lawful exercise or discharge of
any power or duty vesting in or imposed upon any municipal authority or any Corporation

officer or other Corporation employee.
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CWP No0.13932-2016 (O&M) &
CWP-PIL No. 124-2021 (O&M)

Dipti Singh  vs. U.T. Chandigarh and others.

Present:-  Mr. Ranjan Lakhanpal, Advocate with

Mr. Simran Singh Guru, Advocate, for the petitioner in
CWP No. 13932-2016.

Mr. Amit Sharma-petitioner in person in
CWP-PIL No. 124 of 2021.

Mr. Tanmoy Gupta, Addl. Sr. Standing Counsel
for respondents No.1 and 2-U.T. Chandigarh.

Mr. Gaurav Mohunta, Advocate with
Mr. Nishant Arora, Advocate, for respondent No.3-
M.C. Chandigarh.

Mr. Sorabh Sharma, Advocate, for respondent No.4.

ok Kok

As  directed, Commissioner, Municipal  Corporation,
Chandigarh is present in Court in person. An affidavit duly sworn by
Commissioner, Municipal Corporation, Chandigarh has been filed in Court
delineating emergent steps that have taken for mitigating the problems
which are being faced by the persons living around the garbage dump as
well as for removal and destruction of the garbage. The said affidavit is
allowed to be taken on record.

As requested, the Commissioner, Municipal Corporation,
Chandigarh is granted time to place before this Court the action taken report
along with the facts and figures to ensure that concrete steps have been taken

at the spot for removal of garbage and for mitigation of the problem in

question.
Adjourned to 11.07.2022.
A copy of this order be placed in the connected file.
(RAVI SHANKER JHA)
CHIEF JUSTICE
(ARUN PALLI)
17.05.2022 JUDGE
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Month Wise Processing Data at Dadu Majra Dumping Ground

//TRUE COPY//

L PENO|Month Total Legacy Processed Biosoil (68%) |C&D and Inert (18%) |RDF {14%)
. Quantity in Metric Tonn

1 ..Feb-20 4294.380 2920.178 772.988 601.213
2 |Mar-20 1630.670 1108.856 293.521 228.294
3 JApr-20 Covid - 19 Lockdown
4 |May-20 4271.280 2904.470 768.830 597.979
5 Hun-20 2127.510 1446.707 382.952 297.851
6 Jul-20 1215.600 826.608 218.808 170.184
7 |Aug-20 352.230 239,516 63.401 49,312
8 |[Sep-20 10325.720 7021.490 1858.630 1445.601
9 {Oct-20 23650.280 16082.190 4257.050 3311.039
10 |Nov-20 12132.180 8249.882 2183.792 1698.505
11 |Dec-20 14020.520 9533.954 2523.694 1962.873
12 {Jan-21 11747.630 7988.524 2114.609 1644.656
13 |Feb-21 11806.440 8028.379 2125.159 1652.902
14 [Mar-21 27474.179 18682.442 4945.352 3846.385
15 |Apr-21 29539.840 20087.081 5317.171 4135.578
16 |May-21 24793.030 16859.260 4462.745 3471.024
17 |un-21 7393.950 5027.893 1330.913 1035.154
18 (Jul-21 4548.530 3093.000 818.735 636.794
19 {Aug-21 1437.260 977.337 258.707 201.216
20 |Sep-21 3596.750 2445.790 647.415 503.545
21 |Oct-21 21669.890 14735.525 3900.580 3033.785
22¢ [Nov-21 25638.880 17434,438 4614.998 3589.443
23 |Dec-21 25893.620 17607.662 4660.852 3625.107
24 {jan-22 5262.290 3578.357 947.212 736.721
25 |Feb-22 17844 .550 12134.158 3211.983 2458.209
26 |Mar-22 36412.390 24760.425 6554.230 5097.735
27 |Apr-22 30359.400 20644.392 5464.692 4250.316
28 iMay-22 30862.240 20986.323 5555.203 4320.714
29 1jun-22 29881.070

Total 420182.32 265404.85 70254.22 54642.17

Total 4.20 Lakh Maetric Ton
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i
) - tive Engmeer,
(4 &xeCU
f The“d Waste Managemeny, ng;g,on
?Aob Chandigarh
M/s ANEIE AST ECHNQ PV ™D
’ PLOTNG 1158 11 Phase g Sector o4
HSIDC Barhi Indl {saq0 Gannuar Sompat 131104
Memo No
Dated -
" Major ovemaulﬁmg of Dry Wasle Py Cessin Plany at Gop
subject Plant Sector 25 West Repar repla ent maChmer age p ocessmg
the plant in running CoOndition and o eration Mt o é]a trfzs S O Make
yearexiendadle by 2 yegq (Ch To g d Waste Managemn 7 Penod of
7 e
el 0 This office letter of iMNtent memaeg No 526 dt 13 07 2077
Bank (_3\28!’&”’1(@‘:‘ Vide BG No 0405022860()@0 0
Rs 1870 Qo Lsued by State Ba [
deposited vide Your

01 dt 13 07 2022 f
Nk of Ndiag SME SCB o
letter dt 14 g7 2027

As aresylt to your e-lender

(ID No. 2025 MCC 65817_2) e-price by Openeg
HER2022 and as per “Pproval Accorded by ypg Worthy Commissione, Municipa
Corporation, Chandigarh vide  ordar dated:ﬂ.O?QOQQ .
Kunicipal Corporation Ch

andigarh vide letter No p
Supermtendmg Enginaer M.C Py Csrcie Changi
41307 2022 the work citeq 4% supject 4
wenty lakh Seventy thousang t

at

WO hundreq se
delow and

(Rs. gx crare

s hereby allotted to your firm
e rateg Mentioned |

2 ime fimy of

venty seven only)

as per the terms & conditiong

03 Monthg for repayr

of the approved DN|T within
<107 202 and

The date of start of work to

be reckoned frem
hereafia, 01 yvear for Cperation ang maintenance extendable by 2 years .

Sr, Description of iterng ' Qty.  Unit ' Rate {Rs.) Amount (Rs.)
No, '
" PART.A " PerJob ' 50,00 000 o0 5000000 ce

Mepiacemg Lol conveyor belts of ‘ ‘

Yarnous Sizeg Including  belts, ‘

me{;rg 1l

| f
i

heax “IS motorg with gear box\\ : : ‘

Lotang gy, Pully  repair of Mg | }
(.:,"VUC““‘”«‘ ubricanon of bearings,

.3 of CE Box o) Complete in al| ‘

ey

o 'O make g M working ; &
Ndilion the  detal o conveyor ‘ j

‘,/%H:/rﬂQtfﬂsz

e

T 8Ie qiven below
S
,?((1% MQ(\\/(:\/O(Su)

. .
REREEY Oy

[

‘ {‘Q'\’JJSLHL
"

WOt e Dicits, e

e RAEINNG 1L IR R VITIS
_]/!»j"(_‘#[“('in. (&3] N o l)"dHH\,‘
[EET :

el RERECTEL I VST Ol i,
fi
5 FeRang, teplacement  of
O IS

farboxes and Couplings

" fChainingy replacement of motors
I

Wy Tubbenzmg of head and tail

Uk

19




s pully (Wornout)

L vy repairng of structure

| Belt Sizes:Molor(KW), BC-1 7 5KwW

15 5KW.BC-4 7 5KW BC-
©5.9.3KW BC-6.5 5KW BC-

! Trommel Under  belt 3 7KW
Vincluding  painting  of machanery‘

i

(vii) lubrication of bearings and first
filing of gearbox oil

BC-2.5 SKW.BC-3 7 5KW.BC-g
15.7 5KW.BC-7.7 KW BO-

11,3 7TKW.BC-11A 3.7KW BC.-
12 3 7KW BC-12A 9.3KW

complete i all respects as per!

| vi) Repairing of VD

entire satisfaction of FiC i | ;
"Repar of Prmary Shredder havin ' E
~ mate B SR having T P ‘
DC motor Cf(f 310 KW ana reparr of | ) erJob 1500000 00 '
:bed/base rame nydraulic power |
. pack/ blowers and cylinders.
{1} Repairing of DC motor - 315 Kw
motar
¢ (i) modification and strenghening of
bed and base frame
() repaming of hydraulic power
pack
- (v) repairing of blowers i
{v) repairing of hydraulic cylinders ;
L vy filing of hydraulic oil |
(vi) replacement of hydraulic hose | !
_pipes ! ,
. Repar of Trommel having drum, ' Fsé‘r”ngwiw 7500000 00 1
pipe, angles as per detals given | i
below ? }
(1) Repainng of complete drum - |
28KW Motor
(i Repairng/replacement of screen
- 90 mm to 30 mm size
() Repainng of structure - pipe and
s angles
" vy Repairing of ddlers/ Tyres -
Tyres on which ties drum
| (v) Alingment - Alingnent of drum
(vi) Repairing of hydraulic power
opack e e
! Repair of Cyclone dust coliector for [ 1 Per Job | 2500000.00
collecting of  dust parlicles 1o
voent ke dust from  entenng
| chimney as per details given pelow | § i
() Dismanthng fabncaton & a
Erection of Cyclone (
(1) Repairing of screw Conveyors i
"(n)  Repainng/replacement  of ‘
hoppers
(iv) Repairing of screw Conveyor
drive e e e e e | TS RAEAG (0 -
Repair of ID fan to push hot airinto | 1 Per Job 7
the dryer to dry the wasle as per
detal given below
(1 Replacement of inlet and outiet
duct ) f
(i) Replacement & greasing 0
. Bearings !
I (i) Reparing of fan casing |
¢ uv) Balancing of fan ‘ !
(v) Hardfacing of impeller E
v} Repainng of motor - 160 KW
Motor f i

~2500000.00 |

i
i

1500000 .00 |

500000 00

i
\
j
]
i
}
I

~700000.00




i) F u'; filing of lubrig
"Repar  of Hot Al
" alongwith
L Motor

27 KW Motor
L pRanng

avy Repairmg  of
C{v) Repairing of S/

(vi) Repairing of Ran
vydmu ic arrangemeant

f*x\ Replacement of

; MQO mm

s angles/sheets
_fespects.
' Repair  of

( Repal of
‘IGD[CHJCH\CH{ of fillerns.

favl Re
(v) Repaiing of blender
!

th
'{\»m Repairing  of
S

KW Motor

i)
| equired in ultrasonic fles

Dryer  and ’

Replacement
Rotary
i repaill wq of chym

and
ner daetait given el
s :\\/\.

as

(b Athgnmment

o Replacement of hfe
acement of fla

i R(;}“
pstrumentation WOork
placement of dr

iy Filting of wornout

noppet
(vm) Repairing of gea

replaceme
repaliring the

duct,

ting)

{laps,
shell,
W
Molors
s
ps/gate with

er cell

1sulation

et & outlet

box & motor

ation.

gate !
blender |

of shaft (if |

H

Per Job

2000000 00

2000000, OO

i
|
!
r
i
i

r Generator
t of FD Fan
impeller,

Ram fitter as per detall given below.

iy Replacement of F.

A ng oW

g F D fan reparnng

I

dynamic balancing

respect
{viiy Repairing of fuel

iy Replacement/ Ry
prirmary A and

i
|
}
/

LX)
(300 nos approx.) -
N Repairing of travel

’xu} Referatory wotk
cute

Fepair of hol an g;c-zm:-

rep

COMmy

including repair
ete complete in all g

() Repairing of panels
(1) Repairing of Hoppe
(i) Re'\a!rmg of Shoe
Dismantling of exst
and  Replacement g
‘cdder {size uplo 8

D. Far

an o Replacement  of

{
Replacement of APH

Ballastic

1 Motor -

ith ducting
FD o fan
npeller  with

fans n all

y Feeder with

ell
pairing of Hot

secondary air

ARPH  Tubes

52 mm dia x

g gate

lete in o all

spects. - 15

-

mg shredder
f Secondary
i) ncluding

srection complete in @l respects
'/1(\, KV MO(") Y
ng of existy 19 shredder

U ismantl
; ' ’Iiit)') of Now s

(1

/\KL Shredo, Idea I

eddor

olding

"Separator
of peddals, hopper

i
]

|

ator ncluding 1
acement of fire bricks. channels,

Per Job | 5000000.00

Per Job

1500000 00

5000000.00 |

1500000 00

+
|

!

H

n all

|

[ —

Per Job 500000.00

Per Job | 6000000.00

500000.00 !

~76000000.00 |

l

| S

A



crevenue head)

i of W(hree’ trommels of wet |1 Per Job 50000000 TR R e E
e plant by replacing sieves of

. 3541, 16mm, 4mm
uding repait of machinery if any
" ed including filling of oil eg.
© U51@2@ i all roespect

50000000 |

;
|

!

i
i
{
i
:

CeoMmE o . "o . e i
' nepair of ETP plant including pipes., | 4 T 60 AR T Vo
| f(\ip:la L molors ele and ey Per Job 300000 00 300000 00
cpanneplacement  of - parts  for

making Lin working condition ]

DART-G 12 PMonth | 312600000 | 37512000 o5 |
Cperation and mamtgﬂamce of the i '
sant ncluding providing labour for

aoning e plant, repair of
‘\;7.1853.,@@% providing oil, lubricants,
alt mechanical repairs complete for
spooth  running  of  the  plant
Op & Mte will be charged to

e e

You are requested to contact the Concerned SDE immediately and take the

work in nand as per the nstructions of the Engineer-in-charge and as per approved DNIT and

wlete the same within stipulated time period.

P

wsame on any working day within 15 days.

£

With the issuance of this letter your agreement stands executed. You can sign

The agency will overhaul the existing dysfunctional plant by replacing, repairing the

machinery as per BOQ and the replaced machinery will be under guarantee far one
Jear

he electyicity bills/ water bills/ property tax/ permissions of fire or pollution of
ihe said installations will be responsibility of the M.C. Chandigarh.

Ihe agency will provide one J.C.B. and two grab tractors for operation of dry

waste  plant and one JCB alongwith two grab tractors for operation of wet
waste plant,

Ihe agency will provide EM solution/ chemicals etc. required for the
decomposition of wet waste .

he tipper for shifting of inert materials will be provided by MCC however,
wading of the tipper will be done by agency.

. ‘ i able/ non recyclable
'he agency will be liable for the disposal of recyclable Y

ROF Plastic and wil dispose it off as per solid waste management rules and
amendments,

The agency will be responsible for the disposal of wel wasle (composy
Yenerated after processing the organic wasle.

; . i tegories of staff as
A) The DNIT amount includes the wages of different ca ‘
fixed by DC Chandigarh alongwith statutory charges wherever applicable S“ecsh
as EPF and Charges, ESIC charges etc. The components of minimum wages,
EPF and Admn. Charges and ESIC being the minimum Mandatory.

Net Tb?é&“fé’id?‘éé’ﬁf@é‘”

S

| Total (Rs) | 6351200000
“less percentage "réié‘“d’aﬂo‘@d‘byﬁn I . () 144172300

S contractor @2 270% (Two point two :
© seven zero percent) o

A2



) The payment on account of ERPE ang Admn. Charges and ESIC charges
&pphcable shall be made/ reimbursed by the M\ )
;ontractor on production of documentary evidenc
came with the concerned authorities on actual bas

Y

e of having deposited the

‘ o ' is. The self attested copias
of e-challans shall be deposited by the contractor as evidence of having
deposited the statutory charges to the concerned authorities.

—

- ExecutivevEngineer
SWM Division
MC, Chandigarh.
caial N 5 [/‘19 Dated 66' ”@?' WZ C)Z

wyoof above s forwarded to the following for kind information & necessary

e superntending Engineesr, M C P H Circle, Chandigarh for information please.
This s w.rt. Gircle office memo No.P-148445 dt1 3.07.2022.

The SDE(SWM), MC  Chandigarh He s advised to collect the copy of
Agreement/DNIT from Division office and he will be fully responsible to get the work
executed from the agency as per terms and conditions of the Agreement/DNIT. He
shall also be responsible to follow terms and conditions of the Agreement/DNIT during
greparaton of bills

3 Accounts Branch/HD.M/Supd((gWM) Division, Chandigarh.

(201

hote: The Bank Guaraniee vide BG No. 0405022BG0000010 dt:13.07.2022  for
Rs 18.70,000/- issued by State Bank of India, SME SCB Branch Panipat will be
reptin safe custody by Superintendent (SWM).

e
7
oY) Exechve Engineer

SWM Division

MC, Chandjgarh.
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PUC: Diary No. 3472 dated 30.06.2022.

Subject: Proposal for the disposal of Bio-medical waste (sanitary
waste) of Municipal Corporation Chandigarh,

Vide PUC M/s. Alliance Envirocare Company Pwt. Ltd., Plot no.
182/9, Industrial Area, Ph-1, Chandigarh, submitted the proposal on the
subject cited above,

//That we wisy to inform that our company is authorized by
Chandigarh Pollution Control Committee, Chandigarh for the treatment and
disposal  of Bio-Medical Waste at  Chandigarh vide authorization
no.CPCC/BMW/61/2021/97/6904 dated 24.02.2021 valid till 15.02.2023 (copy
attached). We have the surplus capacity of 800 kg per day for the
Incineration of bio medical waste. So we would like to submit the quotation

for the disposal of bio medical waste (sanitary waste) as below:

| SrNo. ] ~ Desciptian : Rates | Remarks

1. | Upto 500 kg per day | Rs.55/- per kg | The increase in the
disposal of sanitary waste | _—— rates would be @10%
properly segregated and per annum,

packed by MC Chandigarh | !
in yellow colou garbage | :‘ i
fbags  at  designated | 2
— common collection point. S :
_ .1 501 kq to 700 kg per day _ Rs.65/- per kq !
. i More than 701 ks per day Rs.87.40/- per kg |
! Non-chiorinated BMW | Rs.15/- per plece
| garbage bags 20 micron [ equalent to
. L(ske20x30)  Rs.430/- perkgs
!'Non-chlorinated BMWTRS.%O/- per kgs
' garbage bags 120 micron
(size 20 X 300 as per ! |
| Plastic Waste Management |
i Guidelines. ‘ .
6. FCompostable (Environment ! Rs.409/- per kgs “1
| friendly)  BMw garbage | '
[ bags 50 micron (size 20 x | 4 i

oo

(@]

i

e N
Inttially, we may collect 500 kg per day sanitary waste from
designated 3 common collection points of MC Chandigarh. Ve shall analyze
the potential of sanitary waste diposal In our Incinerator and may suggest the
possibility of handling additional sanitary BMW from MC Chandigarh
accordingly. We may proceed for signing of agreement on receiving the
approval of our quotation by the department for subsequent start of sanitary
waste coliection and dispocal,
In this regarc, it s submitted that M/s. Alllance Envirocare
Company Pvt. Ltd., Plot 10. 182/9, Industrial Area, Ph-1, Chandigarh, is
authorized by Chandigarh Poliution Control Committee under Bio Medical
Waste Management rules 2016 framed under Environment (protection) Act,
1986 for operating a facility for Collection, reception, treatmert, transport and

R Y



—_—l o "
Cm . Uisposal of bio medical waste.The authorization may kindly be seen at P?b
L Flag-xe,

Further, it is submitted that it is submitted *hat in agenda
regarding procurement of 03 nos. incinerators was placed before the F&CC
vide agenda item no. 325775?5@66@@ as under:-

"The committee considered and approved the tentative cost

amounting fo Rs.30.00 Lacs approx. for procurement and

installation of 03 no; incinerators having 400-500 KG capacity

at all the 03 MRF/GTS for scientific disposal of domestic

sanitary waste, through GEM”,

- u\\\\ As per the decision of F&CC the procurement of incinerators is

L g@u under process on separate file and it will take some time. Therefore, it is
X\OL . .- .y

' Envirocare Company Pvt. Ltd., Plot no. 182/9, Industrial Area, ~Ph:], g
Chandigarh till the installation of incinerators at MRF facilities as per ° =2
DS

quotaions/rates given by the firm. The file is submitted for consideration and J

further order please. /
Rtaan
el
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Reference to the proceeding noting page 1no.20-23 ante.

Subject. Lifting. Treatment & Disposal of Domestic Hazardous Waste

(OHW) excluding Bio Medical Wasle (BMW) and Tripartile

Agreement thereof-regarding.

In this regard, it is submitted that in compliance with rule 15 (i),
15¢) of the sol'd waste management rules, 2016 il is mandatory for the MCC to
ensure collection and scientific disposal of domeslic hazardous waste.
therefore, the said work is required to be handover to the relevant agency who
will lifting, treatmenl and disposal of domestic hazardous waste from

Chandigarh.

Accordingly, as desired in the meeting dated 11.03.2022 the

revised Tripartite Agreement has been submitted by the Nimbua Greenfield

Limited which is required to be executed between three members namely:-

1. M’s Nimbua Greenfield (Punajb) Limited {as developer).
2. M/is Re»SustainabiIity Limiled (as operator),

3. Municipal Corporation, Chandigarh (as Generator),

it is also submitted that as per the payment terms & conditions
No.5 & 6 of this agreement, the estimated amount per annum has been

calculated at N/p No.22-23 ante ie. Rs.6.00 Lacs (approx.) and checked from

the Accounts Branch Olo MOH at N/p No.23 ante.

The Budge! provision for the same is also proposed by the

Accounls branch Ofo MOH to be met oul from the Garbage Processing
, —_—

{

Annexuve - K-F

28



FHp. — 25—

Transportation Coliection Head (GP.T.C.) and wiil be demanded in the revised

estimates in the cur-ent financial year if any additional funds require.
e L

Keeping in view of above, if agreed, the administrative approvat
—_—

may be granted lo execute the Triparite Agreement for the Lifting, Trea tment &

X
Disposal of Domestic Hazardous Wasle (DHW) from the Chandigarh city in
compliance of MSW Rules 2016.
Submil led for approval please.

W/W

723" Aectol %m{«;&mt

rets /o
e E 22— e COOARIMA
Gl e bl prn e
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From

- The Executive Engineer,
Roads Division No.3, (MC),
Chandigarh.

To

/ M/s Palak Agro Industries,
Village Chhaji Jakhal Road,
Tehsil Sunam, Sangrur (Punjab)

Memo No. WIEER-3/2022/ /&7
Dated: (>U~:( 23

Bptbjoct: Establishment of Plant and Machinery for Horticulture Waste Processing

o having of Capacity 30-40 Ton/Day in a shift to process the raw
Horticulture Waste into Briquettes alongwith cost of Operation and
Maintenance for One Year at 3BRD Area, Chandigarh

As a result of your tender dated: 27.06.2022, On furnishing the Bank Guarantee No.
063411LG0001 dated: 18.07.2022 issued by Punjab National Bank amounting to Rs.5,62,000/- (3%
of tendered value) in response of the acceptance letter sent to you vide this office letter mentioned
under reference, the above noted work in the amount of Rs.1,87,19,931/- (Rupees One Cror
Eighty Seven Lakh Nineteen Thousand Nine Hundred and Thirty One only) i.e. (-) 2.85% less
against the approved DNIT amount is hereby allotted to you on behalf of the Commissioner,
Municipal Corporation, Chandigarh as below and as per terms and conditions of the approved
D.N.L.T. (Detailed Notice Inviting Tender) of the items with a time limit of 01 Year 04 Months to be

reckoned from the date of issue of this letter.

8. Description of.item Qty. Rate
No.
1. | Part A-Establishment Work ‘
1.01 | Briquette Machine: Providing, Installation & Commissioning of | 1Job | Rs. 3239100/-
Briquette Machine, having briquette production capacity of 2,800 Job
KG/HR, taking Input grannulated raw Material Moisture content
as 8-12% with power rating of about 118 HP including the cost of
all electrical works (control panel, wiring etc.), screw conveyor of
appropriate size & length, accessories, foundation, installation
and commissioning as per the satisfaction of Engineer-in-charge .
1.02 | Chipper Grinder: Providing, Installation & Commissioning of | 1Job | Rs.2389500/-
Chipper Grinder, having capacity of 3,000 KG/HR, taking Input Job
raw Material of size upto 25mm diameter with power rating of
about 83 HP alongwith 1 No appropriate size forklift for
movement of input/output material including the cost of all
electrical works (control panel, wiring etc.), conveyor belts and
support structure of appropriate size & length, accessories,
foundation, installation and commissioning as per the satisfaction
of Engineer-in-charge.
1.03 | Hammer Mill: Providing, Installation & Commissioning of Hammer | 1 Job | Rs. 1858500/-
Mill, having capacity of 3000 KG/HR, taking Input raw Material of Job
size upto 20mm x 4" long taking Input raw Material Moisture
content upto 12% with power rating of about 84 HP including the
cost of all electrical works (control panel, wiring etc.),
accessories, foundation, instailation and commissioning as per
the satisfaction of Engineer-in-charge.
1.04 | Flash Dryer dual Pass: Providing, Installation & Commissioning of | 1 Job | Rs. 3097500/-
Flash Dryer dual Pass, having capacity of 3000 KG/HR, including Job
vibratory sieve, taking Input raw Material Moisture content upto
35% to achieve output moisture content upto 12% with power
rating of about 77 HP including the cost of all electrical works
(gontrol panel, wiring etc.), accessories, foundation, installation
d commissioning as per the satisfaction of Engineer-in-charge.

_h
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Saw Dust Machine: Providing, Installation & Commissioning of
Saw Dust Machine, having capacity of 2,000 KG/HR, taking Input
wood log raw Material of size upto 6" and output saw dust size
4mm-8mm with power rating of about 90 HP, alongwith 3 Nos.
wheelbarrow for movement of input/output material including the
cost of all electrical works (control panel, wiring etc.),conveyor
belts and support structure of appropriate size & length
accessories, foundation, installation and commissioning as per
the satisfaction of Engineer-in-charge.

1 Job

Rs. 2684500/-
Job

Part B- Operation and Maintenance

Operation and Maintenance of the Horticulture Waste Processing
Plant including the cost of labour, consumables, machinery etc.
for One Year after installation and commissioning complete in all
respect to the entire satisfaction of Engineer-in-charge.

12
Month

Rs.500000/-
Month

Less(-)

2.85%

TOTAL Amount

1,87,19,931

- NOTE:-

PAYMENT BREAKUP OF ESTABLISHMENT & OPERATION AND

MAINTENANCE OF PLANT & MACHINERY OF HORTICULTURE WASTE PROCESSING
PLANT (FOR PAYMENT PURPOSE ONLY)

U]

ESTABLISHMENT WORK BREAKUP-PART A OF DNIT

S. Description Payment Remarks
No. ' percentage
A Delivery of various items of Plant | 75% of Bid Price

& Machinery at site on checking
physically as per BOQ.

B Erection/Establishment/installation 10%
of Machinery at site complete incl.
foundation work

C Successful completion of trial run 10%
period of 15 days
Total 95%

Note: 5% of cost of machinery will be kept as a part of warranty which will be released
after completion of O&M period.

(i) PAYMENT FOR OPERATION & MAINTENANCE WORKS-PART B

The monthly maintenance cost as mentioned in BOQ shall be payable on monthly
basis on submission of bill by the contractor as per the condition mentioned below:

“The contractor has to process minimum 20 TPD of Green/dry
Horticulture waste and the total monthly processing will be minimum 500 Tonnes. MC
will ensure supply of Horticulture waste at the Horticulture Waste Processing Plant.
Monthly payment will be released only after the contractor processes 500 Tonnes of
Green/Dry Horticulture waste per month. In any case, if the contractor fails to process
500 Tonnes of Green/Dry Horticulture waste in a month, the contractor has to
compensate with the variation in the next month. The payment of a particular month

will be released only after successful processing of 500 Tonnes of Green/dry
Horticulture waste only”

~ Conditions: All other terms and conditions of D.N.I.T. shall be applicable.

o Any error, if noticed, in the rates taken in allotment letter and in the items
of DN!'!",‘ herein, the rates quoted by the firm in the tender and the items as in the
‘approved DNIT shall be considered final.

_
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Further, under the powers conferred upon me vide Clause-2 (Two) of your
dated: 13.05.2022. | being Engineer-in-Charge of the above work is hereby fix the
 of commencement from the date of issue of this letter.

You are requested to contdct the Sub Divisional Engineer, Roads Sub
Division No.4, Municipal Corporation, Chandigarh for taking detailed instructions in
connection with the above said work.

Your contract agreement is under preparation in this office. Please send
attested copy of Partnership deed and power of attorney and attend this Office within 7 days
fom the date of supply of above documents for signing the agreement. Please note that no
"yment shall be made until and unless the contract Agreement is signed by you and

ccepted by the competent authority. ,
v Y =
Execu ngin&}\‘\\

oads Division No.3, (MC),

Chandigarh.
Endst. No. ‘1]62 b

Dated: .22 :{,} ’LC
Copy is forwarded to P.S. to Commissioner, Municipal Corporation, Chandigarh
for kind information of Commissioner, M.C. Chandigarh.

AR
DA/- Exe D}n/gbéét\w
Roads Division No.3, (MC),
/bChandigarh.
Endst. No. Y| ¢ Dated: 9,27, 1
opy is forwarded to the Chief Engineer, Municipal Corporation, Chandigarh for

his kind information.

DA/- Ok Exec ngmg:\r,‘ﬂ/

Roads Division No.3, (MC),
Chandigarh
Endst. No. 4\ p D pated: AAr 12
Copy is forwarded to the Superintending Engineer (B&R), Municipal
Corporation, Chandigarh for kind information.

DA/- Exec ,
Roads Division No.3, (MC),
Chandigarh.

Endst. No. k\ \7 Dated: 221200

Cop)l is forwarded to $.D.E., Municipal Corporation Roads Sub Division
No.4, Chandigarh for information and necessary action. He is advised to ensure that the
material should be procured as per requirement / provision in the estimate / approved DNIT
and the payment for actual procurement of material be made. It may further be ensured that:

1. Executive Engineer shall ensure that the administrative approval of the estimate has been
accorded.

2. The Executive Engineer will ensure if required the revised estimate be framed and got
approved from the competent authority within one month.

3. The responsibility of scrutiny, reasonability of rates, acceptance of tender observance of
rules and regulations financial or otherwise shall rest with Executive Engineer.

4. That the work is got executed strictly as per DNIT. E.E. will ensure that the necessary

» tests i.e. physical as well as laboratory tests be conducted at site as per CPWN

. requirement to ensure the quality of work.

S. It should further be ensured that there should be no excess on the overall amount of
administrative approval.

6. That the work at site is executed as per requirement/provision in the estimate and
payment made for actual work done at site.

—p
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Executive Engineer will ensure that the estimate of the work cited as subject be got

shnically sanctioned at the earliest from the competent authority to avoid any

complication at later stage. ’

should be ensured that actual funds are to be allotted/arranged before taking up the

work in hand during the year and will not exceed the actual budget grant.

AHR/ALR items identified as per CVC instructions should be mentioned in the allotment

letter, AHR items should not be repeated where as ALR items should not be skipped. The

quantities of the items for which abnormally higher/lower (AHR items) have been quoted

should not be allowed to be varied more than 5%.

_In case of NDS/DSR items, the concerned SDE/JE of the work will ensure that the impact

of components taken in the analysis of rates prepared to justify the contractor rates have

actually been executed at site. In case due to technical reasons or as per site conditions if
any of the items of work taken in the analysis of rate is not required/executed at site, the

necessary recovery statement is to be prepared and sent to the competent office

immediately for further action.

_ Al instructions if any issued by the higher office should also be meticulously complied with
and unless they are attended to otherwise payment shall be released to the contractual
agency.

.No change in specification & scope of work shall be made without specific approval of
competent authority. ) '

. To ensure to get the work completed within its time limit.

Once the estimate has been framed the quantum of different work must not vary or
change beyond permissible limits as per provision contained CPWD Work Manual.

. Any other general terms and conditions or guidelines imposed by the Committee in the
past shall be strictly adhered to.

The use of material as well as Quality Control will be strictly monitored at site of work
during execution.

No new terms and conditions other than specified in the DNIT shall be acceptable.

. All Rules and Regulations provisions of GFRICWP/Codal provisions/CVC guidelines
and guidelines issued from time to time by the Finance Department shall be
followed.

. The agreement should be drawn as per Annexure-8 SOP CPWD.

20. The Sub Divisional Engineer shall ensure that the work is taken in hand within 10 days of
issue of this allotment letter and completed within the stipulated time period.

Bank Guarantee No. 06341ILG0001 dated: 18.07.2022 amounting to
Rs.5,62,000/- of Punjab National Bank received on account of 3% performance
guarantee. Please get it verified from the concerned bank & return the same. Bank
Guarantee/FDR valid upto 30.05.2024. It is further directed to extend the period of
validity of Bank Guarantee/FDR beyond 30.05.2024 if required, well in time to avoid

any complication at later stage.
DA/ CE Execmggineer,

Roads Division No.3,
/‘pMunicipaI Corporation,

Chandigarh.
Endst. No.\y 1 3 —15 Dated: L2722
Copy® is forwarded to the HDM/DAO/Supdt./Steno Roads Division No.3,

Municipal Corporation, Chandigarh for information and necessary action.

DA/

Municipal Corporation,
Chandigarh.

b
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Armezive. K- g

1 C&D Waste Processing Details for the month of May'22
! Sr. No. Date C&D Waste C&D waste Remarks
L , Received (Ton) | Processed (Ton)
1 01-05-2022 500.24 0.00 Sunday
2 02-05-2022 310.45 105.70
3 03-05-2022 328.94 36.65
4 04-05-2022 437.60 144 .63
5 05-05-2022 318.53 177.04
6 06-05-2022 337.42 122.03
7 07-05-2022 393.60 167.9
8 08-05-2022 346.77 70.07 Sunday
9 | 09-05-2022 224 .56 85.52
10 10-05-2022 180.34 127 .96
11| 11-05-2022 126.08 0.00
12 12-05-2022 247.74 59.1
13 13-05-2022 34.41 0.00
14 14-05-2022 58.82 81.01
15 15/05/2022 0.00 0.00 Sunday
18 16/05/2022 40.36 130.81
17 17-05-2022 51.41 103.55
18 18-05-2022 1566.44 149.70
19 19-05-2022 83.10 162.52
20 20-05-2022 137.610 168.03
21 21-05-2022 97.51 171.74
22 22-05-2022 8.25 186.31 Sunday
.23 23-05-2022 105 .49 40.89
24 | 24-05-2022 97 .51 166.53
25 25-05-2022 102.63 158.96
26 26-05-2022 132.91 191.28
27 27-05-2022 75.48 160.51
28 28-05-2022 76.54 164.03
29 29-05-2022 0.00 0.00 Sunday
30 30-05-2022 71.83 158.98
31 31-056-2022 126.57 180.09
Total (in MT) 5209.14 3471.54
Avg N TPD for 168.04 111.99

Execdti
Road, Divi

Enginder,
sion No. 3,

M.C..Chandigarh
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C&D Waste Processing Details for the month of June'22
\ TSr. No. Date C&D Waste C&D waste Remarks
/ Received (Ton)| Processed
(Ton)
1 01-06-2022 142.24 163.20
2 02-06-2022 119.99 91.22
3 03-06-2022 69.43 0.00
4 04-06-2022 62.03 0.00
5 05-06-2022 0.00 0.00 Sunday
8 06-06-2022 68.64 156.22
7 07-06-2022 110.93 134,39
8 08-06-2022 51.78 0.00
9 09-06-2022 51.60 80.91
10 10-06-2022 29.89 0.00
11 11-06-2022 21.91 0.00
12 12-06-2022 0.00 0.00 Sunday
13 13-06-2022 90.14 170.18
14 14-06-2022 80.90 166.22
15 15-06-2022 7411 191.92
16 16-06-2022 163.48 183.18
17 17-06-2022 90.17 167.27
18 18-06-2022 74.26 214 22
19 19-06-2022 113.65 239.58 Sunday
20 20-06-2022 80.86 200.62
21 21-08-2022 61.13 193.45
22 22-06-2022 102.48 206.84
23 23-06-2022 111.74 219.29
24 24-06-2022 9238 211.95
25 25-06-2022 128.61 186.64
26 26-06-2022 0.00 0.00 Sunday
27 27-06-2022 64.00 0.00
28 28-06-2022 54.00 0.00 Electricity Fault
29 29-06-2022 56.00 0.00
30 30-06-2022 78.68 0.00
Total (in MT) 2245.03 3177.30 Previous Backlog also

SubDivigional Englinesr
Road Sub, Division No. 4

M.C., Chandigarh
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Annexroie Q=40

C&DD WASTE COLLECTION SITES

. . Concerned Road Sub
(S.No Location of site Division
r 1. | Sector-9 C : Near SSK near existing B&R store. SDE R-1
I 2. | Sector-16 D : Back side of Govt. School SDE R-2
| 3. | Sector-19 B : Back side of maintenance booth. SDE R-2
4. | Sector-23 D : Near SSK SDE R-2
5. | Sector-25 (W) : Along boundary wall of IOC. SDE R-3
6. | Sector-26 : MC Store (B&R) near Timber Market. SDE R-8
7. | Sector-28 B : Between substation and green belt. SDE R-5
8. | Sector-29 C : Near SSK. SDE R-6
9. | Sector-31 B ; Backside of SSK SDE R-7
10. | Sector-47 D : Near SSK SDE R-7
11. | Sector-48 C : Side of tubewell along V-5 road. SDE R-7
12. | Sector-51 D : Near SSK. SDE R-10
. 13. | Industrial area phase-Il : Near petrol pump. SDE R-7
‘ 14, | Dadumajra : Inside Dumping Ground. SDE R-3
l 15. | Maloya : Opposite pond near Gaushala. SDE R4
I 16 Sector-38 west : Along V-4 road opposite Shahpur | SDE R-9
l " | Colony.
17. | Sector-56 A : Along V-5 road near Garbage Bin. SDE R-12
18 Sector-45 D : Along V-4 road open space opposite | SDE R-13
" | Community Centre.
19. | Industrial Area Phase-] : Along tile factory. SDE R-6
20 Ramdarbar Colony ; Near muiti storey houses and | SDE R-12
" | community cen're.
21. | Manimajra : Ad oining Cremation Ground. SDE R-8
0o Manimajra : Back side of New Darshani Bagh near | SDE R-8
" | Tube well.

_pivisional gngineer
g'ga’ad Sub. Division No.
M.C., Chandigarh
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Rrnezxuwre. K-44

Municipal Corporation Chandigarh

Terms of Reference for Appointment of Project Management Unit (PMU) for
~“mplementation of Mission AMRUT 2.0 and Mission SBM-U 2.0 of Gol for Municipal
Corporation, Chandigarh( MCC)

These Terms of Reference are for providing consultancy services to assist the Municipal
Corporation, Chandigarh w0 implement the ATAL MISSION FOR REJUVENATION AND
URBAN TRANSFORMATION (AMRUT) 2.0 Mission, and SWACHH BHARAT MISSION -
URBAN (SBM-U) 2.0 in the city. This work will be carried out by a Project Management
Consulting firm, henceforth referred to as ‘Project Management Unit (PMU)" on behaif ofMCC.

Project Background

Government of India launched SBM-U 2.0 and AMRUT 2.0 on 1st October 2021. In line with
the vision of the Hon'ble Frime Minister, SBM-U 2.0 and AMRUT 2.0 have been designed to
realize the aspiration to make all cities ‘Garbage Free’ and ‘Water Secure’. These flagship
Missions signify a step forward in the march towards effectively addressing the challenges of

rapidly urbanizing India and will also help contribute towards achievement of the Sustainable
Development Goals 2030,

SBM-U and AMRUT have contributed significantly to improve urban landscape during the last
seven years. The two flagship Missions have augmented the capacily to deliver basic
services of water supply and sanitation to the citizens. Swachhta has become a Jan Andolan
today. All urban local bodies in the country have been declared Open Defecation Free (ODF)
and 70% solid waste is being scientifically processed now. AMRUT has been ensuring water
security by adding 1.1 crore household water tap connections and 85 lakh sewer connections,
thus benefiting more than 4 crore people across the country.

AMRUT 2.0

AMRUT 2.0 aims to provide 100% coverage of water supply to all households in around 4,700
urban local bocies by providing about 2.68 crore tap connections and 100% coverage of
sewerage and septage in 500 AMRUT cities by providing around 2.64 crore sewer/ septage
~connections, which will benefit more than 10.5 crore people in urban areas. AMRUT 2.0 will
adopt the principles of circular economy and promote conservation and rejuvenation of
surface and groundwater bodies. The Mission will promote data led governance in water
management and Technology Sub-Mission to leverage latest global technologies and skills.
‘Pey Jal Survekshan' will be conducted to promote progressive competition among cities.

AMRUT 2.0 is a step towards AatmaNirbhar Bharat with aim of making the cities 'water
secure’ and providing functional water tap connections to all households. This will be
achieved through circular economy of water by effecting water source conservation,
rejuvenation of water bodies and wells recycle/ reuse of treated used water, and rainwater
harvesting by involving community at large. This Mission will be run as people's program i.e.,

Jan Aandolan. Mission also targets to provide 100% sewage/ septage management in 500
AMRUT cities.

Mission will focus on empowering States/ UTs and cities for efficient implementation of
projects in the spirit of cooperative and competitive federalism by providing flexibility to the
" States/ UTs to formulate, plan and implement the projects. Ensuring community participation:
Mission will co-opt women and youth for concurrent feedbacks about its progress. Women
SHGs will be involved in water demand management, water quality testing and water
infrastructure operations. A concerted effort will be made to train women to test water quality
in all the cities.This training program will be spearheaded by PHEDs or water and sewerage
boards under the overall guidance of urban development department at the State level.
Mission has a reform agenda focused on financial sustainability and water security of
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Cities/Town. Meeting 20% of water demand through recycled water, reducing non-revenue
‘water to less than 20% and rejuvenation of water bodies are major water reiated reforms,
Reforms on property tax, user charges, and enhancing credit worthiness  of
'L Bs/Cities/Towns and urban planning are other important reforms.

Mission will encourage smart elements to be incorporated in every project. Mission will have a
sub-Scheme on well rejuvenation. Capacity building programs will be conducted for all
stakeholders including contractors, plumbers, plant operators, students, women, and citizens.
Technical institutions will be roped in for assessment of Mission outcomes. Students will be
engaged for survey of projects and outputs through gig economymodel.

Technology Sub-Mission will help in identifying the proven and potential global technologies in
water sector. Entrepreneurships / startups involved in low-cost indigenous equipment and
processes will be encouraged.

Swachh Bharat Mission-Urban 2.0

SBM-U 2.0 envisions to make all cities ‘Garbage Free' and ensure grey and black water
management in all cities other than those covered under AMRUT, make all urban local bodies
as ODF+ and those with a population of less than 1 lakh as ODF++, thereby achieving the
vision of safe sanitation in urban areas. The Mission will focus on source segregation of solid
waste, utilizing the principles of 3Rs (reduce, reuse, recycle), scientific processing of all types

of municipal solid waste and remediation of legacy dumpsites for effective solid waste
management,

Under SBM-U 2.0, over the next five years the focus will be on sustaining the sanitation and
solid waste management outcomes achieved and accelerating the momentum generated,
achieving the Mission’s vision of a "Garbage Free” Urban India.Focusing on the Solid Waste
Management Component of SBM-U 2.0, the objective is 100% scientific management of
municipal solid waste through program components:

1. 100 percent source segregation and processing of waste along with functional Material
Recovery Facilities (MRFs) , with a focus on phasing out single use plastic

2. Setting up of construction & demolition (C&D) waste processing facilities and deployment
of mechanical sweepers

3. Remediation of all legacy dumpsites,

It is proposed that a common PMU be constituted for both AMRUT 2.0 and SBM-U 2.0.The

PMU shall be an end-to-end consultant, supporting MCC for implementation of both the
programs of GOI.

Note: The Applicants are advised to go through AMRUT 2.0 and SBM-U 2.0 Operational

"Guidelines, issued by Ministry of Housing and Urban Affairs, Government of India for detailed
understanding of the Mission components

Objective

The objective of the assignment is to provide direct assistance to MCC to ensure effective
coordination and implementation of the program. The PMU shall be responsible for effectively
leading and taking initiative to plan, manage, design, execute and implement both the
Missions' components. The PMU will work closely with the MCC for sustainable capacity
building in Chandigarh and will assist in operationalizing the policies and in implementing
institutional development, capacity building, monitoring and quality assurance of the outputs

of the program.
Scope ofWork

‘The scope of work of PMU will broadly include planning, design and monitoring of projects,
. reforms, activities and ccmponents under AMRUT 2.0 and SBM-U 2.0. The PMU will prepare
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all plans under AMRUT2.0 and SBM-U 2.0 as per the mission guidelines, for submission to
Gol (Capacity Building plan, IEC Plan, CWAP, CWBP elc), and carry out Project
Development Activities i.e., planning, policy support, monitoring of physical & financial
progress of projects, capacity building, knowledge management, |EC etc i.e, the PMU shall
support MCC in overall program management and implementation of both the missions.This
would include end-to-end consultancy support to MCC.

The PMU will examine convergence between both the programs and other similar schemes
in terms of coverage, fund flow, impact, and outcomes. The scheduling of projects for next
four years will be done in consultation with MCC. During the process of the PMU shall
explore the possibility of Public Private Partnerships (PPP) and Viability Gap Funding(VGF)
in project implementation.

Based on the approved DPRs, PMU shall design bid documents and support MCC in
procurement of good and services.,

The PMU will carry out a multi-stage exercise in close collaboration with the MCC and
‘other stakeholders. Any proposed project shall be taken up only for improvement /
introduction of Urban Infrastructure including ensuring delivery of services. Without

limiting the scope, the PMU must work in close liaison with the MCC, including but not
limited to the following tasks:

A. Project planning and Management Support for AMRUT 2.0 and SBM-U 2.0

i. Preparation of all plans as per mission guidelines od SBM-U 2.0 and
AMRUT2.0 including but not limited i0,CSWAPs, CSAPs, CWBPs,
CWAPs, Capacity Building plans, 1EC plans based on the latest data
available at the city level and suggest corrections in all these plans
wherevernecessary.

ii. Handhold/ support MCC for project identification planning, design,
procurement, supervision, cost control, scheduling, risk management,
monitoring, and reporting required for theproject.

iii. Handhold/ support MCC for reform implementation and reportmg
required for the same.

iv. Planning, scheduling, and monitoring of the projects using MIS / PMIS /
latest IT tools and techniques such as online monitoring of work sites
with the aid of cybertools.

V. Assist MCC in conducting regular meetings with™ all stakeholders,
contractors, and other government entities, etc., to discuss progress

and issues related to implementation, and prepare minutes for
recording andcirculation.

vi. Establish  all  necessary records and the procedures of
maintaining/updating such records for each package and for the entire
project.

vil, Support the MCC in identification of activities eligible under Capacity
Building, IEC funds and develop annual actionplans for the same.

vili.  Support ULB in project planning for major project componentsof:

Universal coverage of water supply in urban householids

Sewerage, septage management and recycle and reuse of
treated used water.

Rejuvenation of water bodies and creation of greenspaces
. Scientific Management of all kinds of Solid and Liquid Waste

. Remediation of Legacy dumpsites
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C&D Waste Management
i, Develop sirategies to prepare projects for used water management.

X, Assist MCC in developing strategy for assessment and reduction
of Non-Revenue Water (NRW),

Xi. Assist in developing a reuse plan for treated used water and support in
planning and selection of appropriate technology option for treatment of
used water based on the potential for reuse in theregion.

Xi, Develop and implement strategies for MCC to become top performer
under Swachh Survekshan.

xiii.  Develop and implement strategies for MCC to become top performer
under Garbage Free Cities Protocol.

xiv, Develop and implement strategies for MCC toc become top performer
under ODF/ODF+/ODF++/Water+ Protocols.

XV, Develop and mplement strategies for MCC to become top performer
under SafaiMitra Suraksha Challenge.

xvi.  Develop and implement strategies for MCC to become a top performer
in Pey Jal Survekshan.

xvil.  Provide handholding support to MCC for all Survekshans and
Competitions under AMRUT 2.0 and SBM-U 2.0 by conducting

workshops on key surveyindicators, conducting awareness programs
etc.

xviii.  Providing programmatic support to activities under theTechnology-
Sub Mission component of AMRUT 2.0.

B. Project Design andDevelopment for AMRUT 2.0 and SBM-U 2.0

i. Study the avzilable documents such as existing water supply networks,
sewerage networks, sanitation plans,SWM plans etc.

i, Review existing status of physical Infrastructure based on above
documents and other available secondary data & identify data gap.

i, Review of land availability & Environmental issues for identified projects

v, ldentify requirements of surveys, studies andinvestigations.

V. Identify key stakeholders from city, elected representatives, concerning
NGOs, eminent citizens, representatives from premium institutes of the

city, representatives of business organizations in consultation with the -
MCCetc.

Vi, Prepare conceptual plan and preliminary design including the feasibility
of the infrastructure to beprovided.

vii. Assist MCC in first Stage consultation with the stakeholder for each
subprojects or group of Sub projects, as applicable, to discuss the

conceptual plan and technical options and prepare minutes for
recording andcirculation.

vii.  Based on above, diagnostic analysis of the technical options with
respect to best practices/ smart options/priorities andconsultation

iX. Assess land requirement and preparation of land acquisition



XI.

Xiti.

Xiv.

XV.

XV

reguirements.

Prepare and submit 'Feasibility Report' to MCC. The Feasibility Report
should describe the various technical options with recommendation for
most appropriateoption.

Preparation of DPRs and ensure from completeness, technical
specifications social and environmental safeguards, use of technology-
loT, private partnerships etc

Preparation and review of costs estimate on the basis of Schedule of
Rates (SOR) with latest addenda and corrigenda. For Non-SOR items,
if any, suggest adopting rates on the basis of relevant ‘Schedule of
Rates’ of Other state (as applicabie) or market rate by proper rate
analysis carried out through marketenquiry

ldentify the possibility of private/public participation in the service
delivery, as feasible and applicable and prepare contractdocument

Implementation of IOTs.

Preparation of strategy and action plan for IEC program including
publicparticipation.

Assist MCC in second Stage consultation for each sub projects or
group of Sub projects, as applicable, with the stakeholder to discuss the

Detailed Design report and prepare minutes for recording and
circulation.

C. Bid process and contract Management for AMRUT 2.0 and SBM-U 2.0

i.

iii.

Vi

vil.

Assist MCC in all aspects of procurement including issuing bid
invitation, addendum /corrigendum, and clarifications to the bidder's
queries, bid evaluation, selection of contractors, award of contract and
signing ofcontract.

Prepare contract documentation to include Letter of invitation,
conditions of contract, specifications, design parameters, bills of

quantities, etc. for all sub-project's components in close coordination

with MCC.

Prepare consolidated bid documents, technical specifications, approved
contract drawings, final bills of quantities and any other necessary
information required for successful tendering and implementation of
contracts. The Bid document should be in accordance with the
Government of India guidelines. Ensure that all bidding documents and
contract documents contain the items are included in BOQ: alsc monitor

the implementation of deliverables during construction and pre/ post
constructionphases.,

Identify the possibility of private / public participation in the service
delivery, as feasible and applicable, and prepare contract document for
such packages.

Finalizing arrangement for contracting including exploring options for
PPP/ Service Level Agreements / biddocument.

Assist MCC in development of concessions agreement for PPP
projects.

Assistance for resolution of all contractual issues including examining
the contractor's claims for variations/ extensions or additional



viil.

Xi.

Xii.

Xiil.

D. Progress Monitoring and ReportingSupport for AMRUT 2.0 and SBM-U 2.0

Vi

Vil.

vill.

compensations etc and prepare recommendations for approval by the
MCC.

Providing advice and guidance to the MCC for modern procedures and
guidelines for project implementation and management in general.

Arrange and coordinate multistage Consultation proposed under the
project and accordingly ensure modification of the project components.

Contract administration and Management of theSubprojects.
Interpretation cf the technical specifications for each subproject

Assist MCC in obtaining all necessary permissions and complying with
statutory requirements as required prior to construction, such as
permissions from Railway, National Highway, Department of
Archaeology, Department of Forests and National Parks, and tree-
cuttingetc.

Prepare on behalf of MCC, monthly project progress reports describing
the physical and financial progress of each subproject, highlighting
impediments to the quality and progress of the works and remedial
actions, to besubmitted.

Support monitoring and review of project progress in terms of physical
/ financial targets and against overall monitoring parameters

Support and assist to develop the project M&E system including IT .

platforms andapplications.

Support and assist in integration of MCC Management Information
System (IMIS) with MoHUA AMRUT 2.0 Collaboration Platform and
SBM-U 2.0 MIS System

Support in developing the framework for monitoring and evaluation
under AMRUT 2.0 and SBM-U 2.0 programme at the MCC level

Support the development and monitoring of annual work plans and
budgets, including annual milestones;and

Prepare consolidated progress reports for project management

including identification of emerging issues and recommendations to
resolveissues.

Monitor project risks and provide timely advice on ensuring sufficient
resources are allocated and measures are taken to managerisks

Assist the Independent Review and Management Agency (IRMA) by
sharing project progressdata,

Prepare on behalf of Municipal Corporation weekly, monthly and annual
project progress reports describing the physical and financial progress

of each subproject, highlighting impediments to the quality and progress
of the works and remedialactions

Monthly reports on physical and financial progress to be generated. The
reports will summarize the city and project wise work performed during
the reported period identifying the problems encountered, and
indicating the corrective action taken orrecommended.
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Xii.

Coordinating with main and sub-contractors and rendering technical
advice; Holding periodic Progress Meetings and sorting out problems
arising if any due to action or inaction of thedepartment.

Timely identify and highlight key issues requiring attention under
AMRUT 2.0 and SBM-U 2.0 in MCC and propose remedialactions

E. Financial Management Support for AMRUT 2.0 and SBM-U 2.0

vi.

Vil.

viii.

Support in development of mechanism for financial monitoring, regular
and consistent reporting of financial progress against yearly/ overall
targets and keep trackrecord.

Support in identifying various source of funding for the proposed project
components under the Mission including possible convergence with
XVth Finance Commission and other centralprogrammes.

Review financial progress under the Mission and provide comments/
suggestion/ remarksetc.

Support ensuring that separate accounts for the project are duly -

maintained, and that receipts and expenditures are duly segregated by
financingsource.

Support in ensuring that (i) all payments are duly prepared, reviewed,
authorized, and recorded in the accounting system correctly and in a
timely manner; and (ii) all expenditure items meet the eligibility criteria
as defined in AMRUT 2.0 and SBM-U 2.0 MissionGuidelines.

Ensure progressive payments based on physical realization completion

of works, as per approved procedure and schedule of payments to
Contractors.

Support in convergence with other schemes for fundutilization.

Assessment of extra budgetary resources required for themission
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F. Implementation support to urban reforms under AMRUT2.0 and SBM-U 2.0

L.

iii.

vi.

Assist and Supgort in implementing the mandatory reformsof:

. Notificetion of property tax
. Levying of user charges for offsetting O&Mexpenses under both the
missions

Support and assist in developing and implementing a wastewater reuse
policy

Support and assist in implementation of reforms as per the reform
implementation strategy and the National reform toolkit for assessing
progress.

Support in identification of projects for reduction of NRW and set annual
targets for effective reduction inNRW.

Support and assist in identification of water bodies for revival and
rejuvenation and developing projects to improve the overall health of
the water body.

Support and assist in implementation of reforms on municipal
governance.

G. Solid Waste Management (SWM)

il

Vi

Vil

vili.

Xi.

Xii.

Xiii,

XV.

Assistance to MCC in achieving 100% fresh waste processing (Dry and
Wet Waste) and legacy waste dumpsite remediation

Support to MCC for monitoring C&D Waste Management Plants and
Mechanical Sweeping

Assistance to MCC to implement different components of SBM (Urban);
especially SWM

Preparation of documents and handholding support to achieve the
garbage free cities

Technical assistance for ensuring the door-to-door collection and
Source Segregation at ULB Level.

Assistance for finalizing list for Bulk Waste Generators, notification and
compliance as per SWM-20186,

MCC plan for implementation of SWM projects ¢ and assistance for the
implementation of plans on ground to improve the SWM status

Assist in bringing in private player to execute SWM projects on PPP
model as per the Stales guidelines.

Capacity Building of officials, conducting workshop, seminar and
training program for ULB officials on different components as per
requirement.

Support MCC for formation of Bye Laws along with user charges for
various activities.

Assistance for Strengthening Citizen Grievance Redressal and
feedback system.

Assist to fortm the City Sanitation Monitering committee etc.

Support for improved performance under Swachh Survekshan
Assistance in preparation of sanitation plan, specifying time frame,
finances, operational components and guidelines for components, to
enable earmarking of resources.

Technical Assistance for Implementation of guidelines for ODF,
ODF+&0ODF ++
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xwi.  Assistance in implementation of city sanitation plans, channeling
financial resources from Central and externally aided sources/ and
providing techrcal assistance

xvii.  Assistance in different procurement related requirement related to SBM
including suppert in preparing/ reviewing tender documents.
xvii. Assistance for Financial Analysis for different procurement/ projects

with respect to SBM-U 2.0.

H. MIS Support

i Maintaining, uploading and updating ULB level data on various Portals
developed by MoHUA

i, Capacity building and handholding support for effective management of
MIS at the ULE level

i, Development and deployment of appropriate MIS (including M&E)

systems.

iv. Conducting suitable analysis of MIS data to generate insight for
improvement of performance, and implementation outcomes under the
programs

2. Team Composition & Qualification Requirements:

The PMC are expected to provide support to Municipal Corporation Chandigarh for a duration
of 12 months, extendable as per the requirement of MCC.



1 s.|  Position
!

Qualifications & Skills

Experience 1

‘Team Leader

Graduate in
Engineering and
Postgraduate in
Management

/Master's in Planning
or equivalent.
Minimum 10 years’

experience in
management of
Urban Service
delivery (Water
Supply /Sewerage
/Drainage
{Transportation
{Drainage /Solid Wastel
Management)
Experience in
leading the team
Experience in

Capacity building
Experience in [EC
je. Information,
Education and
Communication,

Responsiblefor overall
managementand
administration of the project
components

Overall supervision of plan
and activities of IEC,
Capacity Building, Project
Design, Procurement &
Bidding, Evaluation and all
works related to
Certifications

Advice on procurement and
bidding process

Construction

supervision quality
monitoring and
contractmanagement.

Assist in resolving contractua
issues duringimplementation.
Preparation of Progress as

well as Project
CompletionReport.
Scheduling and ensuring
timely mobilization
/demobilization of
teammembers

Assist third party inspections
if necessary, as decided by
MCC.

Assist MCC in interim and
final certification of the bills of
payment

Assist MCC in issuance of
completion certificates
Prepare Project Completion
Report and progressreporis

2 | Design Engineer 1 Graduate Civil Design of Waten
(Sewerage/Drinking Engineer SupplyWorks
Water Supply At least 5 years Preparing Water Supply plans
&Wastewater experience in watern for cities
Specialist supply design o Review of BOQs and DPRs

andimplementation  in
AMRUT water schemeg
or similai
UrbanSchemes

Support In procurement
process

Oversee contract

management and

performance monitoring of
the contractors

Ensuring the construction
activities are implemented aﬁ‘
per designinfield.

Preparation of interim

andProject

|

46



Ysee /
- U

Completion Reports |

MIS/IT Expert

]

o Masters in
Computer Science
IT/Computer Science/

MCA orequivalent

At least 3 years'
experience in IT related
field

Overall manegemeng
maintenance, uploading and
updating data of AMRUT 2.3
and SBM-U 2.0 on respectiv

MIS portals and regulaf
reporting and analysis of thg
same

Development and deployment
ofappropriate integrated MIS
systems for Monitoring &
Evaluation (M&E) activities
under AMRUT 2.0 and SBM
Urban 2.0.

improvement of service
delivery through use of GPS4
based tracking apps for waste

collection vehicles
desludging machines
monitoring of
garbagevulnerable points in
the city, etc.

Manage all other IT

related/MIS related initiatives
and projects

Monitor project/ programme

(SWM) Specialist

using IT techniques
cybertools
Support 1T related smart
solutions in the urbanareas
4 | Procurement 1 o Graduate in civil Procurement of machinery
Specialist electrical / goods, services etc. as pe
(Procurement, mechanical/ planning guidelines including
Financial environmental preparation of bid documents
Management, engineering/ equivalent evaluation of bids, contract
Project and MBA(Finance) formation and assisting MCQ
Coordination and At least 3 years in award ofwork, and signing
Monitoring) ofexperience in of agreements.
procurement. Contract management
Financial Management ofthe
Scheme
Assistance in conducting on-
groundwork of contracts
} Procurement for Solid and
Used Water Management
5 | Solid Waste 1 Master's in Lead, co-ordinate and
Management environmental scienceg supervise all SWM

/environmental
engineering /  Civi
Engineer/ Public Health
Engineering

At-least 5 vyears of
experience in municipa

solid waste
management  projects
or sanitation related
projects.

related
initiatives of MCC including
processing of fresh wastd
(Dry, Wet, Sanitary
Hazardous, liquid, horticultureg
etc) and reduction of waste.

Provide technical support and

expertise to facilitate in
Policy, Planning
implementation, Monitoring

and Evaluation of various




SWM components
e Overall project management

and managing
deliverable/outputs under theg
assignment

e Coordination between varioug
stakeholders/ agencies for al
SBM-U 2.0 initiatives

e ULB level master plan and
planning for SWM

e Overall coordination and
Technical Assistance for al
SWM, Survekshan related
components  for  effectivg
SBM-U 2.0 implementation

3. Technical Evaluation Criteria

Please find belew the selection criteria, sub-criteria, and point system for the evaluation of

the technical proposals of firms:

Minimum Qualifying marks =70

‘ Number of assignments in providing
Project Management

Consultancy/PMU/ Technical Support
Unit (TSU) for Cenfral / PSU/ State

DT ey

Minimum one assignment is

A. | Government/local government with | 15 required for qualification
minimum consultancy fee of Rs. 5 Each assignment 3marks
Crore and duration not less than 1year
during last 5 years from the last date of
submission of proposal
Number of assignments providing
consultancy services in. thg urban or Minimum one assignment is

B. vvater sgpply or sanitation sector 10 required for qualification
having minimum consultancy fee ofRs. Each assignment 5marks
2 Crore during last 5 years from the
last date of submission ofproposals

1. Understanding of  Project
Objectives, approach, and
measures - 10Marks
2. Strategy for implementation of
Approach and Methodology to support both schemes with timelines

C. | MCC in AMRUT 2.3 and SBM-U 2.0 |15 for Chandigarh city especially
implementation wrt urban water supply and

saniftation sector — 05Marks

D. | Team Qualifications and competency 60

required for the Assignment

® Team Leader - 20 Marks

® Design Engineer (Sewage/Drinking
Water Supply &
WastewaterSpecialist) — 10 Marks

® Solid Waste Management (SWM)
Specialist - 10 Marks

® MIS Expert (2 Nos.) — 10 Marks

® Procurement  Specialist (Project
Coordination andMonitoring — 10

Marks




vi.

vii.

The contract period of the PMU shall
be 1 year, extendable on a yearly
basis as per requirement, upto a
maximum of 4 years,

i. If at a later stage (implementation

stage), any additional supportis
required, MCC reserves the right to
enhance the Scope of work and
manpower of the Project Management
Unit so selected.

Change in any member of the PMU
can only be done with due permission
of MCC.

. Technical offer acceptance date is 5th July

2022 upto 5.00 PM

The dates and time for presentation will be
shared with  bidding entities post
submission of technical proposals.

Email for receipt of technical offers
iscommissionermc@gmail.com

VC link shall be sharedshortly.
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